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SHRI S.S. AHLUWALIA: Sir, there are six terrorists. ...(Interruptions)... They are in the 

National Capital of Delhi. ...(Interruptions)... 
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please resume your seats. 

...(Interruptions)... 

SHRI S.S. AHLUWALIA: The National Capital is already ...(Interruptions).. Sir, this is 

very important. ...(Interruptions)... 
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): One more statement by the Minister is 

pending. Shri Suresh Pachouri on behalf of Shri P.R. Kyndiah. 

Scheduled Tribes and other traditional Forest Dwellers (recognition of Forest 

Rights) Act, 2006 

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC 

GRIEVANCES AND PENSIONS AND THE MINISTER OF STATE IN THE MINISTRY OF 

PARLIAMENTARY AFFAIRS (SHRI SURESH PACHOURI): With your permission, Sir, it 

gives me great, great pleasure to inform the House that Scheduled Tribes and other 

Traditional Forest Dwellers (Recognition of Forest Rights) Act, 2006 will be notified by 

operation by 1st January, 2008. The rules will be notified immediately thereafter. 

Re. Situation in Gujarat 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): I am on my legs. ...(Interruptions).. 

Please sit down. ...(Interruptions).. 

SHRI S.S. AHLUWALIA (Jharkhand): it is very serious. ...(Interruptions).. 
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SHRI S.S. AHLUWALIA: For the last six days, the National Capital is under 

...(Interruptions).. The Home Minister should come and give ...(Interruptions).. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): I am on my legs. Sit down please. 

...(Interruptions).. Sit down please. ...(Interruptions).. Listen, there are five Zero Hour 

mentions approved by the Chairman. I have to do it fast. Three minutes for one hon. 

Member. That has been decided. ...(Interruptions).. 
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†[Transliteration in Urdu Script.] 


